81 TEM NO 35 COURT NO. 1 SECTION Il T A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).28855/2011

(From the judgenent and order dated 15/09/2010 in CMAP No. 994/ 2007
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

| NCOVE TAX COFFI CER & ANR Petitioner(s)
VERSUS
MAYA RASTOQ Respondent ( s)

(Wth appln(s) for c/delay in filing SLP, c/delay in refiling SLP
and office report)

Date: 02/07/2012 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE A. K. PATNAI K
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR

For Petitioner(s) Rajiv Dutta, Sr. Adv.

Ri tu Bhar dwaj , Adv.

Ashok K. Srivastava, Adv.
Ani | Katiyar, Adv.

M. B.V. Bal aram Das, Adv.
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For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
None appears for t he respondent, t hough
served.
Del ay condoned.
Leave granted.
[ T.1. Rajput ] [ I'ndu Satija ]

A R -cumP.S. Court Master



